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lb e  problem is not acute in other 
States and Union TeMtorfes.

The number of wild and diray cat­
tle rounded vp in the States ot Punjab 
and Jammu and Kashmir aad the 
Union Ifcrritoxy of Delhi since the 
Inception ot the Scheme is given 
below in respect of the period for 
which information is available:—

State No. Period

150 1958-59
49a 1957-58 and up- 

to 3m  Oc­
tober 1958.

40,854 Prom I95&-57 
aa& vps& 
December *958.

Purchase of Ballway Steepen from 
K am i

{Shri A. K. Gepalan:
Shri Warier:

Shri Kodiyan:

Will the Minister of Railways be 
pleased to state:

(a) whether Government have
received any representation from
workers of the Public Works Depart­
ment, Kozikode, regarding purchase of 
railway sleepers from Karrai;

(b) if so, whether Government have 
taken any steps to purchase sleepers 
from that area before this financial 
year ends; and

(c) any scheme to purchase in the 
next budget year?

The Depaty Minister of Railways
(Shri S. V. Baaaaswamy): (a) Yes, Sir

(b) and (c). The question of pur­
chasing some more sleepers is under 
consideration of the Southern Railway

Sleepers from trade are normally 
purchased through open tenders 
according to the requirements of the 
Railways from ’time to time and 
according to treatment capacity of 
deeper Treatment Plants

Rail Link > # s im  Aasam aad 
Sabroom

toss. Shriaatt na PalehwMhari:
Will the Minister of Railways be 
bieased to state:

(a) whether it is a b et that the 
Tripura Railway Initiation Committee 
have recently submitted a memo­
randum for construction of a new 
Railway line from the Assam border 
lo Sabroom in Tripura; and

(b) if so, the reactions of the Gov­
ernment of India to the proposal tor 
construction of the new Bne?

The Depaty HHiMw ot Railway*
(Shri S. V. Ramaswamy): (a) Yes.

(b) Attention of the hon. Member 
is invited to the Railway Minister's 
Announcement in the Lak Sabha on 
^rd March, 1950 about the extentioa 
bt a line to Tripura from Patharkandi 
',0 Dharamnagar while replying to the 
Debate on the Railway Budget for 
9̂59-60
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___ /  Shri Ignace Beck:
\  Shri 8. C. Godson:

Will the Minister of Food and Agri­
culture be pleated to state the quan­
tity of foodgrains proposed to be pro­
cured by the Centre either by levy 
or purchase in different States during 
the year 1869?

Ike M tetter o f Feed and Agrieul- 
tare (Skit A. P. Jala): No targets as 
such have been fixed by the Central 
Government, but the object is to pur­
chase in the State of Andhra Pradesh 
u  touch as posrible out of th* net 
suplua of the Southern XUee Zone 
md, fat the States of Miufiiya Pradesh, 
Orissa and Punjab, as large a quan­

tity of rice as possible out of the sur­
plus o f these States.

Ho decision has yet been taken i»  
regard to the purchase of other food- 
grains

Buckingham Canal
18581. Shri I .  B. Tlttal Bao: Will the 

Minister of Transput! and Oemenkai- 
eaUm* be phased to state:

(a) the total quantity of good* 
transported * by Buckingham Canal 
during the yean 1958, 198? and 195& 
year-wise;

(b) fiie value of the goods trans~ 
ported year-wise; and

(e) whether any difficulties were 
experienced in transporting the above* 
cargo’

The Minister of State In the M feattr 
ef Transport and *1— —- 
(Shri BaJ Bahadur): (a) to (c). The 
information is being collected and will 
be laid on the Table of the Sabha on> 
receipt

Scheduled Castas and Scheduled 
Tribes In Air Corporations

8888. Shri B. K. Gaikwad: Will th» 
Minister of Transport and Communi­
cations be pleased to state the num­
ber of posts reserved for Scheduled 
Castes and Scheduled Tribes and filled 
m each category in the various Depart­
ments of the Indian Airlines and Air 
India International Corporations since 
1st August, 1963*

The Deputy Minister ef Civil Avia­
tion (Shri Mohiuddln): Tbe Air Cor­
porations Act, 1953 (27 of 1953) doe* 
not provide fixing of a percentage for 
Scheduled Castes and Scheduled Tribes 
in the services of the Indian Airlines • 
Corporation and Air India Inter* 
national. It was, however, recom­
mended to the Corporations that in  
respect of non-teehnical posts and 
posts of unskilled labour the Cor­
porations should make their best effort 
to recruit as many numbers of Sche­
duled Castes and Tribes as poerible 
keeping m mind the Government1*




